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Status Report in Original Application No. 458/2023 titled as Prakash 

Yadav Versus State of Haryana in Hon’ble National Green Tribunal, 

Principal Bench, New Delhi. 

1. BACKGROUND 

Hon’ble NGT vide order dated 02.08.2023 in Original Application No. 

458/2023 titled as Prakash Yadav Versus State of Haryana passed following 

direction:- 

1. The grievance in the present application is regarding illegal dumping of 

dry and wet household garbage lifted through door-to-door collection by 

Dharuhera Municipality at main gate of Rajiv Gandhi Sports Stadium 

located in Industrial Area Dharuhera and also leaving of stray cattle 

caught from other areas there. Due to emission of foul smell and also 

pollution caused the sports persons and residents of the locality are 

suffering from breathing problems. Due to foul smell and pollution the 

sports persons are forced to leave the Stadium. Complaints were made 

to the concerned authorities but no action has been taken. 

2. Prima facie, the averments made in the application raise questions 

relating to environment arising out of the implementation of the 

enactments specified in Schedule I to the National Green Tribunal Act, 

2010. In view of the averments made in the application, we consider it 

appropriate that a Joint Committee be constituted to verify the factual 

position and take appropriate remedial action. Accordingly, we constitute 

a Joint Committee comprising of Haryana State Pollution Control Board 

(HSPCB) and District Magistrate (DM), Rewari and direct the same to 

meet within one week, undertake visits to the site, look into the 

grievances of the applicant, associate the applicant and representative of 

the concerned project proponent, verify the factual position and take 

appropriate remedial action by following due course of law. The 

Committee shall also report regarding compliance of MSW Rules, 2016, 

waste generation, processing and management of legacy waste, if any, 

in quantifiable terms. The State PCB will be the nodal agency for 

coordination and compliance.  

  

2. DETAIL OF INSPECTION  

I.  In compliance of the Hon’ble NGT order dated 02.08.2023, Joint 

Committee consisting of below mentioned officers from District 

Administration, Rewari and State Pollution Control Board inspected the 

site of Municipal Solid Waste processing facility at Village Garibnagar, 

Dharuhera for fact findings on 11.10.2023 & 27.10.2023:- 
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1. Sh. Swapnil Ravindra Patil    ADC, Rewari 

2. Sh. Harish Kumar, Regional Officer   HSPCB 

3. Smt. Anju Rani, Scientist ‘B’    HSPCB 

 

  

3.  Observations of the Joint Committee 

 

 During inspection, following observations were made by the Joint 

Committee:- 

1. Municipal Committee Dharuhera has installed solid waste processing 

facility at Village Garibnagar for Dharuhera town of capacity 100 TPD 

through trammel machine technology and municipal solid waste of 

approx. 19.50 Tons is being processed daily.  

2. There are 17 Nos. of wards in the Dharuhera town for which Municipal 

Committee Dharuhera is engaged in door to door collection of solid 

waste through motorized vehicles, containerized tricycles/handcarts 

etc.   

3. The work for door to door collection and operation of 

processing/treatment of solid waste is allotted by Municipal 

Committee Dharuhera to M/s Balwan & Company and agreement 

between them has been executed on 28.01.2023.  

4. The waste processing was observed with the help of trommel 

machine.   

5. During site visit on dated 11.10.2023,Solid Waste of approx. 300 MT 

was found at site and foul smell was observed. No waste was found in 

front of the main gate of the stadium or on the passage towards 

stadium.(Photographs taken on 11.10.2023 are attached as 

Annexure R/1) 

4. Action Taken:- 

During site visit by joint committee on 11.10.2023 directions were 

issued to Municipal Committee Dharuhera to process the waste lying 

at site at earliest. During site visit on 27.10.2023, it was observed 

that waste lying at site was processed. (Photographs taken on 

27.10.2023 are attached as Annexure R/2) 

 

5. Status of solid waste management at Dharuhera 

 

Municipal Committee Dharuhera vide letter dated 12.10.2023 

(Annexure R/3) submitted status of Solid Waste management in 

Dharuhera as follow:- 
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Item No.04  Court No. 2 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

(Through Physical Hearing with Hybrid VC Option) 

Original Application No. 458/2023 

Prakash Yadav       Applicant 

Versus 
State of Haryana & Ors.  Respondents 

Date of hearing: 06.11.2023 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER. 

Applicant:     Applicant in person (through VC). 

Respondents: Mr. Rahul Khurana Advocate for HSPCB with Mr. Harish 

RO, HSPCB, Rewari. 

Application is registered based on a letter petition received by E-mail 

ORDER 

1. Report of the Joint Committee has been filed vide email dated 

03.11.2023.  

2. In view of the averments made in the application and observations 

made in the report of the Joint Committee, we consider it appropriate to 

seek response thereto from (1) State of Haryana, through Chief Secretary, 

Government of Uttar Pradesh, (2) District Magistrate, Rewari, (3) 

Municipal Committee, Dharuhera, through its Secretary and (4) HSPCB, 

through its Member Secretary who stand impleaded as respondents no. 1 

to 4. Memo of parties be prepared and attached with the application 

accordingly. 
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3. Mr. Rahul Khurana Advocate has appeared on behalf of respondent 

no. 4-HSPCB and the Registry is directed to issue notices to respondents 

no. 1 to 3.

4. Regional Officer, HSPCB, Rewari has appeared before this Tribunal 

physically and Mr. Harish Chander, J.E., MC, Dharuhera has appeared 

before this Tribunal through video call and we have interacted with them. 

5. Mr. Harish Chander, J.E., MC, Dharuhera has also shown to us 

remedial measures taken by MC, Dharuhera for solid waste management.

6. Reply/response within two months by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF 

and not in the form of Image PDF.

7. List the matter for further consideration on 16.02.2024.

8. A copy of this order be also forwarded to the District Magistrate, 

Rewari, Municipal Committee, Dharuhera, and HSPCB by e-mail for 

requisite compliance.

      Arun Kumar Tyagi, JM 

Dr. Afroz Ahmad, EM 

November 06th, 2023 
N 
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Co-Processing Certifi cate

lssued to: Dhartie Warriors Environment Pvt. Ltd.

Certifi cate NO: RESRPL-8l2

This is to certify that we take receipt of the following quantities of 73A.77 MT of RDF sent

by Mls. Dhartie Warriors Environment Private Limited on behalf of Municipal Committee,

Dharuhera for fulfil Their RDF disposal responsibility Sending their RDF material for

Coprocessing in our WTE during the period 01 September to October 3L- 2423. The same

would be safely and completely disposed. We certify that the following mentioned

quantity has not been accounted for / billed to any other entity.

Waste \lanne: RDF/Refused Derived Fuel

Quantity (Tons) :73A.77 MT

Limited

Authorised Signatory

LU()I T;

Delhi MSW Solutrons Limitecl [WTtl
iA Subsidiary of Re Sustainability Limited)
Site Address:
Sector-S, Pocket N-1, Bawana lndustrial Area,

Sehind Pragati Power Plant, Bawana,

New Delhi - 110039, lndia. -
CIN : U90001T62009P1C063708
6STIN : 07AADCD1783F1ZS

Reglstered Ofiice:
Level 1"1"8, Aurobindo Galaxy,
Hyderabad Knowledge City.

Hitech City Road, Hyderabad-500081, lndia.

T: 859590E844
' info@resustainability.com
. !'esusiainability"e*;-
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Annexu re

Date Source of Collection
Type

of
waste

Vehicle
Details

Quantit
y (kes)

Co-Processor Name and
Location

6le/2a23
Municipal Committee,

Dharuhera
RDF

HR59EO712 16670
Delhi MSW Solution Private

Limited Bawana

7ls/2A23
Municipal Committee,

Dharuhera
RDF

HR69E0712 23990
Delhi MSW Solution Private

Limited Bawana

7/9/2A23
Municipal Comrnittee,

Dharuhera
RDF

HR69E0712 20s80
Delhi MSW Solution Private

Limited Bawana

Ll./912023
Municipal Committee,

Dharuhera
RDF

HR69E0712 21890
Delhi MSW Solution Private

Limited Bawana

LLl9l2A23
Municipal Committee,

Dharuhera
RDF

HR69EO712 22774
Delhi MSW Solution Private

Limited Bawana

1.2/e/2023
Municipal Committee,

Dharuhera
RDF

HR69EO712 23760
Delhi MSW Solution Private

Limited Eawana

Lzl9l2023
Municipal Committee,

Dharuhera
RDF

HR69E0712 2237A
Delhi MSW Solution Private

Limited Bawana

1.3/s/2023
Municipal Committee,

Dharuhera
RDF

HR69E0712 21330
Delhi MSW Solution Private

l-imited Bawana

Ble/2a23
Municipal Committee,

Dharuhera
RDF

HR69E0712 2232A
Delhi MSW Solution Private

Limited Bawana

L4/9/2A23
Municipal Committee,

Dharuhera
RDF

HR69E071"2 21600
Delhi MSW Solution Private

Limlted Bawana

L4le/?A23
Municipal Committee,

Dharuhera
RDF

HR69EO712 19580
Dethi MSW Solution Private

Limited Bawana

lslo9/2A23
Municipal Committee,

Dharuhera
RDF

HR69E0712 22260
Delhi MSW Solution Private

Limited Bawana

3/fi/2a23
Municipal Committee,

Dharuhera
RDF

HR69E0712 L8900
Delhi MSW Solution Private

Limited Bawana

4/10/?023
Municipal Commifiee,

Dharuhera
RDF HR69E0712

21480
Delhi MSW Solution Private

Limited Bawana

4lLO/2A23
Municipal Committee,

Dharuhera
RDF HR69E0712

2253A
Delhi MSW Solution Private

Limited Bawana

slLo/2a23

6/LOl2A23

Municipal Committee,
Dharuhera

Municipal Committee,
Dharuhera

RDF

RDF

HR69E0712

HR6980712

21s10

19470

Delhi MSW Solution Private

Limited Bawana

Delhi MSW Solution Private
Limited Bawana

7/LA|2A23
Municipal Committee,

Dharuhera
RDF HR69E07t 2

20980
Delhi MSW Solution Private

Limited Bawana

7/LO/2A23
Municipal Committee,

Dharuhera
RDF HR69E0712

20840
Delhi MSW Solution Private

Lirnited Bawana

8/1.0/2A23
Municipal Committee,

Dharuhera
RDF HR69E0712

2U3A
Delhi MSW Solution Private

Limited Bawana

e/$/2a23
Municipal Cornmittee,

Dharuhera
RDF HR59E0712

22L90
Delhi MSW Solution Private

Limited Bawana

9/to/2023
Municipal Committee,

Dharuhera
RDF HR69E0712

22350
Delhi MSW Solution Pr:ivate

Limited Bawana
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LO/10lZA23
Municipal Committee,

Dharuhera
RDF

HR69E0712 22490
Delhi MSW Solution Private

Limited Bawana

1.1.hO12023

Municipal Committee,
Dharuhera

RDF

HR69E0712 21550
Delhi MSW Solution Private

Limited Bawana

L7/LOl2a23
Municipal Committee,

Dharuhera
RDF

HR69E0712 20490
Delhi MSW Solution Private

Limited Bawana

nlra12a23
Municipal Committee,

Dharuhera
RDF

HR69E0712 2A27A

Delhi MSW Solution Private
Limited Bawana

*/LA12023
Municipal Committee,

Dharuhera
RDF

HR69EO712 21770
Delhi MSW Solution Private

Limited Bawana

2s11012A23
Municipal Committee,

Dharuhera
RDF

HR69E0712 19590
Delhi MSW Solution Private

Limited Bawana

26/$/2A23
Municipal Committee,

Dharuhera
RDF

HR59EO712 26900
Delhi MSW Solution Private

Limited Bawana

28/LOl2023
Municipal Committee,

Dharuhera
RDF HR69E0712

22425
Delhi MSW Solution Private

Limited Bawana

29/t1l2A23
Municipal Committee,

Dharuhera
RDF HR69E0712

26825
Delhi MSW Solution Private

Limited Bawana

30/LOl2023
Municipal Committee,

Dharuhera
RDF HR69E0712

28260
Delhi MSW Solution Private

Limited Bawana

31.lLOl2023
Municipal Committee,

Dharuhera
RDF HR69E0712

29500
Delhi MSW Solution Frivate

Limited Bawana

Total 730774
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